IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA BENCH “B” KOLKATA

Before Shri Sudhakar Reddy, Accountant Member
Shri Aby. T. Varkey, Judicial Member

MMIHT AN .3/

ITA No. 1433/Kol/2019
Assessment Year:2013-14

Shree Durga Agencies Ltd D.C.I.T, Circle-7(2),
PAN: AAECS 0556L H/ | Kolkata
V/s.
3dreneft /Appellant . gca2ff /Respondent

Hearing through video Conferencing

et T 3R @’/By Appellant None appeared

gt fr 31K A/By Respondent Shri Jayanta Khanra, JCIT, Ld.DR
goAdTS T TG/ Date of Hearing 05-03-2021

YOI &I IRIE/Date of Pronouncement | 05-03-2021

A /ORDER

Per Bench

This is an appeal filed by the assessee directed against the order of the Learned
Commissioner of Income-tax (Appeals), 3, Kolkata dated 22-04-2019 for the

assessment year 2013-14.

2. At the outset, it is noticed that the assessee seeks permission from this Bench to
withdraw its appeal (ITA No. 1433/Kol/19) as it has opted to avail the scheme under
“Vivad Se Vishwas” vide its application dated 26-02-2021. The assessee stated that
the Ld. Pr. CIT had issued a certificate (Form No.3) to this effect.

3. In view of above, we accept this application of assessee and dismiss this

appeal as withdrawn.



ITA No. 1433/Kol/2019
A.Y2013-14
Shree Durga Agencies Ltd

Page 2

4. In the result, the appeal of the assessee is dismissed.

Order pronounced in open court on 05-03-2021
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